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act, 1961 (4% of 1961),
s/Shri Senkar Rumar e, Nripemdr
Pabitra Kumal Benerjee, Charu Se
xumar ROV, phupatl P Mukherjee, Prol
Sarkar, Mihirlal Gain, BemOy Krishna ROV,
Rramesh Che Saha, Suichamncy Haldars Sudhir
Sarkar and piswanath Marari, who are Gaz
central Government, 1o exercise the power
umder the saild Act,
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gth July, 1975,

the powers conferred
p of the n comew=tax
hereby anthorises
Lan Kumar Gupta,

hdu Bh. Das, Asoke

-n Bese, Amal Xumar
epdra M. Haldar,

Das, Abani Lanjan
alofficers of the
of|Tax Recovery officevrs

of |
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2 This Notification shall ¢ with effect from
the  Ist August, 1975,
54/
(V.P.Mittal)
Deputy Secretary to the |government of India
The ManagCl, -
aovernuent of India Press,

wew Delhi.
H0.091 (F.N0.404/T1/75-T1CC):
Copy sorwarded (0l

1s A1l Commissionexr of Income~taX. :

2. All Direciors of Inspection including T{0&MS ), New Delhi
’ (Scopies)s ' '

z. The Director, IRS(DT), Staff College, Nagpure

4. The Compbroller & suditor General of 1ddia, Wew Delhl (25 coples)

5. The Chief Jecretary, Government of Wesi pengal, Calcubia.

6, The Accountant General, wWest Bengal, Caleubta.

7. Shri P.H. Ramchendaai, Joind sceretary|amd ITegal rlvicer,

winistry of Iaw, Wew Delhi.

g, 411 sectioms/officers ipn Boardts Officge

9, Guard File, ' ' :

10, The Commissioner Calcutta.

-

Deputy gecretary to

o GG/ TTCE/ TOh17 292/ RS/ 15 «

of Income~hax, West E?ngal 1,

the Govermment of Tndia.




